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Title: Discussion on Demands for Grants No. 1 to 16 in respect of the Budget (Railways) for 2008-2009 (Discussion not
concluded).

MR. SPEAKER: Now, the House will take up Item No. 28 -discussion and voting on the Demands for Grants in respect of the
Budget (Railways) for the year 2008-09.

Hon. Members present in the House whose cut motions to the Demands for Grants in respect of the Budget (Railways) for the
year 2008-09 have been circulated may, if they desire to move their cut motions, send slips to the Table within 15 minutes
indicating the serial numbers of the cut motions they would like to move. Those cut motions only will be treated as moved.

A list showing the serial numbers of cut motions treated as moved will be put up on the Notice Board shortly thereafter. In case
any Member finds any discrepancy in the list, he may kindly bring it to the notice of the Officer at the Table immediately.

Thank you very much for your cooperation.

Motion Moved:

"That the respective sums not exceeding the amounts shown in the fourth column of the Order Paper be granted to
the President of India out of the Consolidated Fund of India, to complete the sums necessary to defray the charges

that will come in course of payment during the year ending the 31%t day of March 2009, in respect of the heads of
Demands entered in the second column thereof against Demand Nos. 1 to 16."

MR. SPEAKER : Now Shri Ratilal Kalidas Verma to speak. The time allowed is six hours. You can go on as late as you like.
19.24 hrs. ( Shri Devendra Prasad Yadav /n the Chair)
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MR. CHAIRMAN : Mr. Ratilal Kalidas Varma, please take your seat. Nothing will go on record now except the speech of Shri S.K.
Kharventhan.

(Interruptions) 3€; *
MR. CHAIRMAN: Mr. Kharventhan, you please start your speech.
SHRI S.K. KHARVENTHAN : Sir, I am ready to start, but the hon. Member is not concluding his speech.
MR. CHAIRMAN: Nothing will go on record except your speech. So, please start speaking.

(Interruptions) G€;*

* Not recorded.

CUT MOTIONS

SHRI S.K. KHARVENTHAN : Mr. Chairman, Sir, I rise to support the Demands for Grants (Railways) for the year 2008-09.
&€/ (Interruptions)

MR. CHAIRMAN: Nothing will go on record except the speech of Shri Kharventhan.
(Interruptions) 3€; *
SHRI S.K. KHARVENTHAN : Sir, I rise to support the Demands for Grants (Railways) for the year 2008-09.

First of all, I would like to congratulate and thank the hon. Minister, Shri Lalu Prasad, Shri R. Velu, and Shri Rathwa and his team
of officers and staff for improving the railway system in this country and achieving a profit of Rs.25,000 crore this year.

Sir, Indian Railways is having the longest route in this world. It is having 63,327 kms. of railway lines, 45,350 coaches and
2,08,528 wagons running and about 17 million passengers per day are using the Indian Railways. Nearly two million tonnes of
freight every day is moving through railway lines.

In the year 1835, the Indian Railway came into existence and now our Railway system has improved well. As far as accidents are
concerned, I want to bring certain facts. About six lakh staff is directly working in the Indian Railways. In this country, there are
about 18,200 unmanned and 16,609 manned-level crossings. If you see the list of accidents, every year about 141 persons die
and about 150 persons are injured in the accidents that occur in the unmanned level crossings. If we compare the accidents and



deaths occurred in the past five to seven years, after the assumption of the UPA Government and after Laluji taking over the
charge of the Railways, the number of accidents and deaths has reduced.

I would like to give certain facts in this regard. In the year 2001-02, the number of persons killed was 144; in the year 2002-03,
it was 157; in the year 2003-04, it was 135 and after the assumption of Laluji as the Railway Minister,

* Not recorded.

that is, in 2004-05, it was reduced to 50. In 2006-07, the number was 38 and in 2007-08, it was nine. It is a great achievement
by the Railway Ministry, even though I want to mention that to avoid the accidents, particularly, at the unmanned level crossings,
ROBs/RUBs should be constructed or all the unmanned level crossings should be converted into manned-level crossings. For this,
the Railways has to spend a sum of Rs.2,450 crore with a sum of Rs.700 crore for maintenance every year. Since, we are having
an income of Rs.25,000 crore by the Railways, the Railways has to take steps to construct ROBs/RUBs in all unmanned level
crossings.

Further more, I want to mention with respect to accidents occurring at the railway crossings. At the manned-level crossings, if a
person dies or sustains injuries due to the negligence of the Railway staff, the compensation given is Rs.6,000 only for death and
Rs. 2,500 only for grievous injuries and for simple injury it is nothing. This has to be modified and increased.

I would now like to draw the attention of the hon. Minister to certain schemes in my State, particularly, to the freight corridor
between Chennai and Bangalore. Now, Bangalore is the hub of IT sector and having thousands of other industries. Further more,
on the way there is Sriperumbudur, the hub of car and cell phone industries. It is also called as Detroit of India.

Sir, Chennai is one of the oldest cities having all kinds of industries. There is a need to build a freight corridor between Chennai
and Bangalore. This is a long pending request of the people of South of India, especially, the people of Karnataka and Tamil
Nadu. Hence, I would like to request the hon. Railway Minister to take steps for early implementation of the freight corridor
between Chennai and Bangalore.

Sir, as you all know that Sabrimala is one of the famous temples in South India. Everyday, during season, lakhs and lakhs of
devotees are coming from all over the country as well as from all over the world. After having darshan at Palani hills, the
devotees visit Sabrimala via Dindigul. I would like to request the hon. Railway Minister to connect Sabrimala and Dindigul by a
railway line. It is a long pending demand of the people there. Further more, already a survey was sanctioned for Dindigul-Kumuli
rail line. The survey has been conducted and its report has also been submitted, but that scheme has not been announced this
time.

The Dindigul-Kumuli line is connecting Theni, Cumbum, Bodi, and all such important cities. Sir, Dindigul is a hub of textile
industry having more than 136 spinning mills. So, this work has to be taken on a war-footing.

I would also like to thank the hon. Railway Minister for sanctioning the Erode-Palani new rail line project. The report was
submitted and accepted. The scheme was also announced in this year's budget. I would request the hon. Railway Minister to
allocate the funds for the early implementation of this project. Further more, I would like to thank the hon. Railway Minister,
Laluji, for sanctioning a new railway line for Sriperambadur connecting Avadi, where our great leader Rajiv Gandhi was
killed.[r84]

Today, it became a big industrial centre. Fund has to be allocated for this. The Scheme has to be sanctioned and it has to be
implemented.

Further I would like to mention that Chamrajnagar is one of the important places in Karnataka and it is nearer to Mysore. During
the regime of Shri Deve Gowda ji, in 1996-97 the project from Bangalore to Satyamangalam was sanctioned. The survey was
over. The final location survey has been undertaken by our Government but the scheme is not sanctioned and it is pending. This
project is connecting two States — Tamil Nadu and Karnataka. So, it is the request of the western people of Tamil Nadu to
implement the scheme. Hence, I would request the hon. Railway Minister to complete this project and take steps to connect
Karnataka and Tamil Nadu by sanctioning this project.

There is a proposal in the Railways to withdraw the non-AC coaches in all trains. Asthmatic patients and those who have lungs
problem cannot travel in First AC or Second AC or Third AC. So, the non-AC first class should not be withdrawn. It has to be
continued in all the trains. It will help the patients to go to hospital by train.



I would like to make a request to the hon. Railway Minister that in all the coaches in the trains, a display board to know about the
next station and at what time the train will reach the next station should be displayed. This must be implemented in all the trains.

Now, I come to cleanliness. I am travelling in trains from Erode to Chennai or from Dindigul to Chennai. Even in the first class
AC coach, toilets are not cleaned properly, and in the second class coaches, toilets are very worse. So, cleanliness has to be given
importance.

Sir, Bangalore is an important city. I have already mentioned about that. Coimbatore is another textile centre. Between Bangalore
and Coimbatore, there are 11 express trains but none of these trains is having first class AC coach. I am repeatedly requesting
the Railway Minister to attach first class AC coach in a few trains, and at least Island Express should have a first class AC coach.

Sir, in my constituency, Ottanchatram is an important station. It is a centre where agricultural products are marketed, and all
vegetables are taken from there to all places in the country and also they are marketed at the international level. There is a
railway station. It is one of the oldest stations but there is no computer reservation facility. I have already written letters to the
Railway Ministers also in this regard. So, computer reservation system has to be provided at this railway station.

Sir, Palani is a famous hill temple, it is the temple of Lord Karthik. Lakhs and lakhs of devotees from all over the country are
coming to Palani. It is having one of the oldest railway stations. There is a large area of vacant land attached to this railway
station. So, that land can be used for constructing residential quarters for the staff, and also guest houses can be constructed so
as to accommodate all those devotees who are visiting the temple. Now, after having darshan at this temple, the devotees who
are coming from Kerala, Karantaka and other places are sleeping in the platform. So, Tourist Home of the Railways can be
constructed at this place. This is an important request.

Further, I would like to mention that in most of the railway stations, the trains are not stopping near the platform. Due to that,
old people and minor children are not able to get down from the trains or get into the trains. So, the trains have to be stopped at
the platform only.

With these words, I am supporting the Demands for Grants.

SHRI SUDHANGSHU SEAL (CALCUTTA-NORTH WEST): Mr. Chairman, Sir, while supporting the Demands for Grants for
Railways 2008-09, I would like to congratulate our Railway Minister Shri Lalu Prasad Yadav ji, his two colleagues, the Ministers of
State in the Ministry of Railways and the entire staff of the Indian Railways for their wonderful performance during the last four
years.

19.49 hrs (Shrimati Sumitra Mahajan in the Chair)

Madam Chairman, during the last four Railway Budgets, there was no hike in the passenger fares and also there was no hike in
freight charges.

What we feel is that these have all happened only because of the effective capacity utitilization under the leadership of Shri Lalu
Prasad Yadav ji. [H85]

But there is one thing, which I must say to the hon. Railway Minister, that is, since 1853 to 1947, around 54,000 kilometres of
rail tracks were laid by the British Government whereas 60 years after Independence, only 7,000 to 8,000 kilometres new lines
have been laid while the demand is much more.

Moreover, the hon. Minister, you must be knowing that steel prices have increased by around 40 per cent. How would you tackle
this problem? Where is the provision in your Budget to combat this problem? I would request you, Mr. Minister, to keep some
additional provision. Otherwise, whatever projects you are having in your hand, I think, it would not be possible for you to
execute them.

Similarly, I would request you, Mr. Minister, to consider certain points, since you are seriously thinking for the working class in

the Railways. Our khadi products, the products manufactured by the Self-Help Groups throughout the country should be
introduced seriously in the Railways. Since the Railways is a very good consumer, it would definitely help the Self-Help Groups
and the khadi groups to sell their products effectively. They would also get the required price.



Mr. Minister, you must be knowing that there are thousands and thousands of hawkers and they do not have the licences from

the Railway authorities. They are all unauthorised at this moment. The Standing Committee on Railways has also recommended
and we all feel that the necessary licences should be provided to them. They are all very poor people; they are serving the
passengers and thereby serving the nation. So, their interests should be protected. You must have heard the speech of the
Agriculture Minister, Shri Sharad Pawar while he was replying to the debate on the price rise as to what is the reality. amu wer, per
ud Ieoft diide we do not have the cold chain smudt sit 2ot 8, Brr st 3 smu st dow &, if you could provide some refrigeration
facilities, it would help us in transporting all these vegetables from one destination to another destination. As you know,
everyday, there is a wastage of 30 per cent vegetables in India. So, if we can make effective distribution system, it would reach
the poor people; and the problem of price rise would be reduced to a maximum extent.

Now, I would make some points and suggestions regarding my State of West Bengal. We are already having three terminals. But
what about the South-Eastern Railways? It is my specific suggestion that we should have one terminal somewhere in Kolkata,
preferably in Majherhaat. Similarly, the metro should be extended up to Dakshineswar Temple. We have also discussed with you
in this regard. It should be extended up to Netaji Subhash Chandra Bose International Airport. You had told us that the
construction had been made earlier by the Railways, but it is not effective. Yes, we do agree with you. But there should be some
arrangements so that the passengers who are travelling by air should get the metro facilities.

There are a few demands, which we have already placed. The Standing Committee on Railways has also recommended several
times but they have not yet been looked into. My specific request is that the Sealdah-NGP-Shatabdi train should be introduced on
daily basis.[s61

Then, Sealdah-Hazduani Express may be introduced daily. Then, Tarakeswar-Nelikul and Jirat-Katwa lines should be looked into.
Then, freight corridor up to Dankuni Port is also to be looked into. Then, you must be knowing that there is one proposal lying
with you for construction of a broad-gauge line from Bargachhia to Champdani. But the acquisition procedure could not be done
because of shortage of fund. So, that fund should be arranged.

Now, another problem I would like to focus on is that we are getting steel from Orissa. It is very difficult for the small
manufacturers to get the rake. To get the rake, all the higher officials know that they have to spend a lot of money and that way
they are losing very much. So, my request is to introduce the Tatkal system so that they get the benefit of that.

Now, on the procurement side in the workshop, whatever items the Railways is procuring, it is known to everybody. There is a
system of syndicate. There are three or four groups of suppliers. They have the syndicate. They decide at what price they will
supply to the Railways. That way, the Railways is losing money. Siphoning of money can be checked. I believe the Railway
Minister will look into it.

Now, in Lilooah there is a very big pond, called Ranijheel. Now, it has become a spot of unloading garbage. I would request in
the interest of the locality to look into this area. Our Pollution Control Board has requested several times but it has not been
looked into. Similarly, in Lilooah, one RoB has been made. But after constructing the RoB, the side gate has been closed. As a
result of that, if the local people, the local aged people and school going children want to go to school and other places, they
have to walk for more than 500 metres. If you simply open the gate, that will ease the situation.

MADAM CHAIRMAN : Now, I think you have finished.

SHRI SUDHANGSHU SEAL : Laluji, I will conclude only with these words that there are a number of projects proposed by the
Standing Committee for West Bengal. It is in the paper. Since time is not there, I am not speaking about them. Our Chairman,
Shri Basu Deb Acharia has already placed 11 demands, and they are in the Standing Committee's Report. I would request you to
please consider all these proposals and execute the same in the interest of the people.

*SHRI MOHAN JENA (JAJPUR): Thank you chairperson Madam, for allowing me to participate in this discussion. I would
primarily draw your attention to Orissa. Our State Government as well as the House Committee had placed certain demands
before the Ministry of Railways. We had demanded for the completion of work of six railway lines which are under construction,
conversion of two narrow gauge railway lines into broad-gauge lines, survey work to be initiated for seven new railway lines,
doubling of two railway lines and electrification of four railway lines, extension of five railways and introduction of seventeen new



trains for Orissa.

Madam, I would like to say that our State has received four new trains but the State of Hon. Railway Minister has got seventeen
new trains. We have been given 960 crores in the present Budget. But I would like to mention here that we are doubtful about
the efficiency of the Railway Department Officials. We apprehend whether 960 crores would really be spent or not? In the last
financial year 2007-08 Orissa's East-Coast Railway was given Rs. 665 cores, from which only Rs.290 crores could be spent and
the rest Rs.375 crores had to be surrendered. Keeping in mind this track record we doubt whether Rs.960 crores could be spent
or not.

Sir, I would like to draw the attention of the Hon. Railway Minister regarding some important railway lines of Orissa. They are :-
1) Lanjigarh-Junagarh line.
2) Khurda-Bolangir line.
3) Angul-Duburi-Sukinda line.
4) Talcher-Bimlagarh line.
5) Daitari-Banspani line.

Haridaspur-Paradeep railway line etc.

*English translation of the speech originally delivered in Oriya.

Sir, these railway projects are very vital to the growth of Orissa. Our demand for allocation of extra funds have not been
fulfilled. We had demanded Rs.100 crores for the Khurda-Bolangir Railway line stretching over 289 kilometers. But now the
Railway Board has sent a letter to stop work on this project. I would like to draw the attention of the Hon. Railway Minister that
the decision to stop work is very unfortunate. Although the chairman of Railway Board has refuted this news as baseless,
newspapers have published photocopy of the said letter.

Another important point I would like to raise here is about recruitment in Railways. Sir Railways the biggest generator of
employment. The East-Coast Railways had advertised for 5200 post of group 'D' services. Many Oriya youths had hoped to get
absorved there. The written and physical tests have been completed. Surprisingly about 70% of the selected candidates belongs
to Bihar and the rest 30% comprises of candidates from Orissa, West Bengal and Assam. It saddens me to mention here that
Oriya people do not get priority in Orissa.

We have a federal structure where Article 1 of the constitution accords equal status to each federating unit. All the states should
be treated at par and with dignity. But Orissa is always at the receiving end. For the last 50/60 years Orissa has been treated
shabbily and there in a step-motherly attitude which is very unhealthy. After repeated demands we have been given a Garib Rath,
which ironically starts from Ranchi to Bhubaneswar and the timing is so inconvenient that it will not benefit the people of Orissa.

Sir, I would like draw you attention to another important matter. In India we have three important places for "Pitrushraddha”
Mastak Gaya in Bihar, Pada Gaya in Rajmahindri in Andhra Pradesh and Navi Gaya in Jajpur, Orissa. While Gaya and Rajmahindri
are well-connected by railways, Navigaya at Biraja Kshetra Jajpur of Orissa remains to be connected by National Highway and
Railway line. Further Jajpur was the most ancient capital city of the then Kalinga and Navi Gaya pilgrim centre dates back to pre-
Mahabharta era. This place is more ancient than both the Jagannatha temple, Puri as well as Konark temple. Numerous Puranas
and Mahabharata has mentioned this place. Prominent people like veteran freedom fighter and former Prime Minister of Orissa
late Shri Biswanatha Das former freedom fighter and Minister late H.N. Bahuguna and parliamentarian and socialist leader late
Shri Surendra Nath Dwivedy had repeatedly demanded for the development of this religious place. Therefore immediate steps
may be taken then the development of the railway link to Navi Gaya along with Dwaadashamedha Ghata on the banks of river
Baitarani of Jajpur town of Orissa.

Sir, the Jajpur-Keonjhar Road houses the steel city Kalinga Nagar which in a fast growing industrial area. But the Jajpur Road
station is the most neglected one. Neither the Rajdhani Express nor any other Express train stops here. The station has no basic
amenities like provision for drinking water, toilet, rest room etc. This station is in my constituency and I have repeatedly tried to
draw the attention of the Railway Ministry but in vain. Another important station is 'Dhanmandal' which is the gateway to
Buddhist sites like Lalitgiri, Ratnagriri etc. If this station is properly upgraded, then it will attract both national and international



tourists. The apathy of Railway Department to Orissa is unbearable. If the step-motherly treatment does not stop, the people of
Orissa will come to the streets.

Sir, Lalu Prasad jee has done some good work also but he has not been benevolent to Orissa. We can draw parallels from
history. Once the king of Magadh (Bihar) had attacked Kalinga (Orissa) and now the Railway Department in attacking Orissa with
its apathetic attitude. The East-coast Railway Officers have a negative mindset towards the people of Orissa. They are depriving
the youth of Orissa of employment in the Railways. They are not spending the sanctioned allocation in Orissa-based projects.
This is very unfortunate. Hence through you Madam I demand justice for Orissa.
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off errer, gRIe : S 2

MADAM CHAIRMAN: The House stands adjourned to meet tomorrow the 17th April 2008 at 11 am.
20.12 hrs

The Lok Sabha then adjourned till Eleven of the Clock

on Thursday, April 17, 2008 / Chaitra 28, 1930 (Saka). [87)
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